RAJYA SABHA [15 December, 2004]
_ MR. DEPUTY CHAIRMAN: Now, we shall take up Clause-by-clause
consideration of the Bill.
Clause 2 was added to the Bill.

Clause 1, the Enacting Formula and the Title were added to
the Bill.

- SHRISURESH PACHOURI: Sir, | beg to move:
..~ That the Bill be passed.
' The question was put and the motion was adopted.
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DR. K. MALAISAMY (Tamil Nadu): Mr. Deputy Chairman, Sir, without
getting into any controversy and without generating any heat, | would like
to be objective and businesslike.

MR. DEPUTY CHAIRMAN: You would never get into any controversy.

DR. K. MALAISAMY: Sir, thanks a lot for sparing a few minutes enabling
me to join the earlier speakers who have spoken on this subject. | would
like to make a presentation on behalf of the AIACMK Party, which is the
Ruling Party in Tamii Nadu.

Sir, itis my profound pleasure and proud privilege to speak on a subject
of all-India importance and priority, namely, internal security. Internal
security deals with and mainly concerns with the safety and security of
the people on the one side and protection of their property on the other.
That is why safety and security and protection of property have been taken
as the paramount responsibility and the prime function of any Government,
and giving it top priority. What is the use of keeping everything on the earth
when there is no security? When there is no protection for property.

Sir, internal security in terms of cross-border terrorism and infiltration in
some parts of our States, namely, Jammu and Kashmir; insurgency and
militancy in the North-East and Naxalite violence in a few States of our
country have gone beyond several States. As such, it has become a
national problem.

Not only that, it has become a global menace. It is a crime against
humanity. Sir, the problem of terrorism or the problem of insecurity has not
happened overnight. It is a legacy of over a period of several years,
irrespective of the Government that came to power. Sir, | have been listening
to the debate on the 7th, when Mr. Arun Shourie was initiating the
discussion. He ‘was forthright, elegant and he had been emphatic to the
effect that the present Government is wanting in its efforts to control and
contain the terrorists and the militants on the border-areas. At the same
time, Sharmaji on the other side was immediate enough to counter how
this is a legacy of the previous Government.

Sir, as a person standing in between, | could say that the problem of
internal security, in some form or the other, persists, subsists and continues.
The sufferings of the people are going up and up. The agony and anguish
have not been mitigated. On the other hand, it has aggravated. Our hon.

247



RAJYA SABHA [15 December, 2004]

Home Minister, who has been giving a reply on the other day on the repeal
‘of POTAwas very eloquent. He was very caim and very collective. He was
very impressive enough to say how they were maintaining internal security
and trying to do their best.

Sir, they have given notes also today. | went through it. They have given
various details. Sir, | agree that there is a declining trend. According to
them, when you compare and contrast, there is a reduction in the incidents
of violence or in the incidents of terrorism. There may be umpteen number
of reasons for such occurrences as the Home Minister has already listed
out. | could also illustrate the reasons that are many. And the incidents
are also many. Though there can be a marginal reduction, that is not
enough. The marginal reduction here and there is not going to help us. On
the other hand, the real magnitude of the problem still persists.

I may list out, Sir. | have got figures of the current year for nine months
from January to September. In Jammu and Kashmir the incidents of violence
are as many as 2056. Then, terrorist activities, daily, on an average, are
seven or eight. Then, the civilians killed are 683. Terrorists killed are 782.
MajO{ attacks are many. This is in Jammu and Kashmir.

Sir, coming to the North-East, the incidents of violence are as many as
860. Coming: to Naxalites, 125 districts in 12 States are affected by the
Naxalite problem. Not only that, another 24 districts are being targeted by
the Naxalites. As many as 2000 core Naxalite elements are responsible
for 1215 incidents of violence leading to 435 deaths. These figures will
amply justify. The magnitude of the problem, and the marginal reduction,
or the marginal mitigation or the slight improvement may not matter much.
That is the point | want to make.

Sir, as far as causes are concerned, you could see that the causes are
many. | will take half a minute on_that. Sub-nationalism is considered to
be one of the reasons; ethnic conflict is another cause; economic imbalance
" in one more cause; economic exploitation is another cause. Lack of
employment also leads to this kind of terrorism and other activities,
Intolerence, competition, strong currents of secessionist elements. Tribal
consciousness and diversity etc. may be major causes for terrorist activities
and Naxalites violence.

While listing out all these causes, it is necessary to keep the overall
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perspective and features of the country. Our Indian Constitution envisages
and guarantees Fundamental Rights; Not only that, it gives State autonomy
it gives division of power; it gives collective rights of religious groups and
minorities, giving enough right to everyone. Despite such guarantees given
under the Constitution, why the security problem persists? Here | want
the kind attention of the hon. Home Minister to go for deeper study of the
issue. Whatever cause you have identified, whatever remedy you have
concieved, something more is to be done.

Sir, as a student of Management, | have been taught that any one
single problem will have more than one solution. This is how | have been
taught. When | am on the process of how to find a solution, | am reminded
of the famous couplet of world renowned literature, Tirukkural.

"No |1 NADI, NO | MUTAL NADI, ATHU THANIKKUM VAI NAD, VAIPPA
SEYAL" Which means, To cure and correct a disease, find out what is the
root cause, or the origin of the cause, and then you find out the source to
control it, and then only it can be cured. You see how a poet of 2000 years
ago was able to find a solution for each and every problem. The Health
Minister is here and some of our friends who know Tirukkural so well are
also here. They will apreciate that Tirukkural can give a solution to this
problem also. When you envisage the root causes, you need a deep study.
Whatever study you have made, whatever the bureaucracy and experts
are able to suggest, you should have a different perspective and approach
as far as this problem is concerned. Each problem may vary in its own
way for which you cannot have a wholesale solution. On the other hand,
each has to be tackled in its own way. You have to keep a new watch on
that. Sir, as far as the measures to tackle this problem are concerned, |
would like to say that you must have enough legal backing to do any
control and containment of any crime. As far as the internal insecurity
problems like terrorism, militancy, Naxalite violence etc. etc. are concerned,
do you have enough legal backing, law, for that? Sir, | know law is not the
only remedy. It cannot afford to be a panacea. | know it. But still you
should have a law, a comprehensive law, an adequate law to deal with the
situation? That is my first point.

Then 1 come to the next very important solution. In an explosive situation
like this, one needs a political will and a skill to execute the political will.
Not only that, you must have a commitment to the cause; you must have
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decisiveness. | would like to ask whether the present Government has got
the political will and skill to tackle this naxalism or terrorism. Sir, if | am no
mistaken, | may illustrate what has heppened in Tamil Nadu. Sir, do you
know that that great leader Shri Rajiv Gandhi was assassinated by LTTE
in the year 1991 when Madam Jayalalitha was not in power? Immediately,
when she came to power as Chief Minister, she wanted to tell the public
that she has got the political will and can contain the LTTE. She took a
vow to do and see that LTTE are driven out of TN within a period of six
months. Sir, you believe me or not, with her consistency and political will
besides employing three Ps --viz. planning, preparing and performing, she
was planning very well, she was preparing very well and performing very
well=~the LTTE was controlled and driven out once and for all. It is a fact
that is in existence from that time onwards.

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Sir, the fact is, she
also supported the LTTE...(Interruptions)...\t is on record... (Interruptions)...

SHRI V. NARAYANASAMY (Pondicherry): What about
Vaiko?...(Interruptions)...

DR. K. MALAISAMY: Mr. Shunmugasundaram, you can speak with
liberty when your turn comes. | have no objection.

Sir, afterwards what has happened is a different matter.
Now, | come to the next issue.

MR. DEPUTY CHAIRMAN: Mr. Malaisamy, the time allotted to your
party is over.

DR. K. MALAISAMY: Sir, TNLAand TNRT are the banned organisations.
They were banned since they were carrying out the secessionist
movement. These groups have got close links with Veerappan. Who is
Verrappan? He was the notorious forest brigand. He was the ruthless
killer; He was notorious sandalwood smuggler. He was ruling 5,000 Sq.
Kms. of thick forest. He was ruling and threatening the three Southern
States, Tamil Nadu, Kerala, including the Deputy Chairman's State of
Karnataka. Look at how our able leader, with great perseverance, was
able to handle the situation. Under the eminent leadership of our leader,
Madam Jayalalitha, Veerappan was killed in an encounter. The entire House
knows about it. What | am trying to highlight here is this. | am not highlighting
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our Hon'ble Chief Minister. | am only saying that the hon. Home Minister is
a very receptive person. Whatever little solution he gets to a problem, he
may grab that. Here is a case of success story. It is up to him to take the
hint from the success story and use it.

Coming to another important point of solution, it relates to negotiation |
often see that the hon. Prime Minister, hon. Home Minister and others
have been saying, time and again, that these are the days to solve problems
by negotiation. As far as | am concerned, | am not against to the cause of
negotiation. Negotiation means flexibility. Negotiation means that one must
be willing to give some concessions and compromise on some issues.
But, at the same time, | would like to caution the Government that it
should demarcate exactly where it is beyond negotiation and at what
point one cannot afford to compromire. Are you not able to make it clear
these aspects to the other side? In other words one must be able to say
that these are the peints on which there cannot be any negotiation and
these are the points on which the Government is not going to compromise.

Finally, Sir, recently, we have repealed POTA. Was repealed Earlier,
TADA was repealed. | am very sorry to say, that repealing of TADA and
POTA s not a wise decision. They had served a very specific purpose.

SHRIV. NARAYANASAMY: Tamil Nadu misused the PCTA. Therefore,
itwas repealed...(Interruptions)...

MR. DEPUTY CHAIRMAN: You need not reply to him.

DR. K. MALAISAMY: in place of POTA, one may argue that there is a
substitute. This is what they are going to say. According to me, in place of
POTA whatever you have substituted, it is only a substitution. It cannot
become a full-fledged Act like POTA and the substitute will never serve the
purpose.

MR. DEPUTY CHAIRMAN: Mr. Malaisamy, the time allotted the your
party is over.

DR. K. MALAISAMY: With these words, Sir, | would like the hon. Home
Minister to have a review and re-look the whole problem and do something
concrete. Thank you.
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SHRIMATI N.P. DURGA (Andhra Pradesh): Mr. Deputy-Chairman, Sir, |
am greatiy indebted to you for having given me this opportunity to speak
on this very crucial, important and sensitive issue. | am alsc thankful to
the hon. Chairman for heving given permission to discuss the issue of
internal security. We discussed the entire functioning of the Home Ministry
in 198th Session of Pariiament and since then we have had nothing on
this. So, this is the right time looking at the recent killings in U.P. by
Naxalities, the problem in Nagaland, discussions by Govt. cf A.P. with
Naxalites, etc. | wish to concentrate only on few areas since the time at
my disposal is very limited.

Look at the Left Wing Extremism in the country. This has become aone
of the biggest menace to the country. There are as many as 12 States and
50 districts in the country afflicted with naxalite problem. The recent killings
in Uttar Pradesh by naxalites clearly show that they are still in control of
many pockets in the country. Take the example of Andhra Pradesh -- the
most haxalite-affected State in the country. The Government of Andhra
Pradesh is carrying on talks with naxaiites without any fixed agenda. You
wanted to discuss with the people who have killed thousands of people
and who have killed 17 police perscnnel! Are you trying to negotiate with
the extremists who tried to assassinate our ieader, Shri Chandrababu
Naidu? And, you wanted to share the dais with the people possessing
arms in their hands and have been Killing and destroying public property
day-in-and day-out? Now, with the merger of the two groups, | don't know
how the Government deal with this menace. After merging of these two
groups, they have become even stronger. It does not mean that | am
opposing the dialogue process. | am only opposing the way it is being
carried out by Government of Andhra Pradesh. Sir, during the course of
discussion in the Central Coordination Committee Meeting held at Bhopai
on 10th May, 2003, it was observed that dialogue should be held with
naxalites only when they shun violence, arms and should be undertaken
from a position of strength.

Now, it is the other way round in Andhra Pradesh. Neither they have
shunned violence nor have they given up arms during negotiations. No
other Government, except the Government of Andhra Pradesh, initiated
any dialogue with them. And, the Union Government has become a silent
spectator! So, | only say that let the Union Government become a part of
it, even though law and order is a State subject; and let Naxalites shun
violence and arms first.
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Then Sir, | come to the funding pattern of modernisation of police force.
A Review Committee had been constituted for this purpose. The CCS, in
its meeting held on 22nd October, 2003, had approved the funding pattern.
It had categorised all the States into three categories. | would like to know
from the hon. Minister what the rationale in categorising the States is; and
how the Central funding pattern would be determined. | demand that one-
time grant be given to the States, affected with Naxalite menace, so that
they are able to modernise their force effectively because they do not
match with the latest weaponry that the Naxalites have.

Then, the POLNET project, initiated by the Government, is running at a
snail's pace. | would like to know from the hon. Minister how many police
stations have so far been connected with the POLNET, and how many are
going to be connected in the Tenth Plan. | would also like to know from the
hon. Minister what are the hurdles that they have in appointing the BPRD&D
as the nodal agency to oversee the modernisation of police force in the
country.

Another most important role that the Ministry of Home Affairs has to
play is with regard to depoliticisation of police force. For this,
Padmanabhaiah Committee had been constituted in the year 2000 to
identify the challenges that police would “ace. The Committee had
submitted'its report long back. What has happened to that report? What
measures has the Home Ministry taken on the recommendations of the
Committee? How many recommendations have so far been implemented?
The House would like to know about all these things. Then, the last
Chief Minister's Conference on Internal Security had emphasized on
the need for structural reforms in the police force. | would like to know
what are the structural reforms that the Ministry is thinking of making in
this force.

Then, | wish to make a point about the Indo-Pakistan border. Out of
2,100 kms. of border, you have not fenced even 1,500 kms. This project is
going on for a long time. The Ministry is fencing this border at a very slow
pace. | strongly believe that this is one of the major reasons for disturbance
of peace in the country. It is know to all of us that a lot of infiltration is
taking place through this border, resulting in the terrorist activities in the
country. Hence, | demand that the fencing work at the border should be
accelerated, and it should be completed by 2005. Same is the case with
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flood-lighting only about 2,000 kms. Out of this, the Ministry has so far
been successful in floodlighting only about 1,400 kms. The sensitive areas
are yet to be lit up. Hence, | request that this work be completed in a time-
bound manner. The same is the case with the Bangladesh border. This
border should also be fenced immediately.

Sir, | was shocked on looking at the Budget that had been provided to
the Ministry of Home Affairs. Take, for example, the Budget for 2003-2004.
Out of Rs. 16,247.28 crores, the Minister had spent only Rs. 1,615 crores
as Planned expenditure. It is not even 10 per cent of the total Budget
allocation! | fail to understand what plans the Ministry has in-its mind to do
with this meagre amount. | would like the hon. Minister to explain what
efforts his Ministry has made to get higher allocations for Plan projects.

Sir, we have, for quite some time, been hearing about setting up of
Federal Law Enforcement Agency in the Ministry of Home Affairs to deal
with certain categories of crime, such as, illegal immigration, drug trafficking,
sedition, spread of dissatisfaction against the State, counterfeit currency,
funding to terrorism, etc. | do not know what has happened to that idea. |
request the hon. Minister to explain to the House what has happened to
that proposal. Is it hanging fire?

Sir, my next point is regarding the NSG. The main task of the NSG is to
combat anti-hijack and anti-terrorist attacks. But, you have reduced it to
mobile security to VIPs. Why do you want to divert this force for security
when the mandate does not allow you to do so? Even the Group of Ministers
had recommended for posting the CISF for VIP duties. But, you have
posted them only for 'X' and "Y' category VIPs. So, | would like to know
from the Minister by when he is going to replace the NSG with the CISF.

So, these were some of the points that | wished to bring to the notice of
the hon. Minister. | request the Minister to reply to each of these queries
when he replies to the debate. Thank you.

#Ht THe T e aierdn: JENT IT9ATIfa AEIed, Siiis Ta Fl 989 W)
Y T3 STt T oTgwfa <t ¥, Sue foag & araen) w=ee 3 § | WeeE, A su e
T J9-TIRY & 998 F T8 I8 =%l 1 ... (FAaYM).... % TRE %1 R0 181
2, 7Iia W | 391 T S 7% ® e tiafer e omw e v B feg e
fawa 139 faa = fawa & = rw, waid Sgm are e, fag gt etiafes qean
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T 2 F & YU Wi AR S, T Jaqd IHE H AR Sren, T g8 WA AR
Tt 3R var =, o T gofas srdandal st Tgak § Save g, TgaR |
..(AFEM)... 3R g, g9 WU ...(3q9T).... ,

st Igwsmafa; 3= aed A .. (sgaum)...

M T T Seqaiean: 9 e a1eT 3 uar §, o1 sreer | T
FW 1 95T, 3 S A g 99 @R, S fervee ace AR R, sud @i ot
9 o7 fadt oii 2w W s9n nfyuey T & fow 39 W SmshHYT el e @
IHHT AT 7€ e | I RO 4E § o TR oiR v 3w R s S
I THA Y A & TE-9 981 F1 S 9 AR 8, 98 Srafatadrs aw
?, Frtfafafads ot &, fasrls ot & 1 geifore sier o e 30 & fo forelt
TE T W H S T 9, 37 St W B 37T e ST e ST @)
TR ¥ T ® i, 20 ik guu ¥ 1% fewie smsfeamalst sa& S 4t <My
3= Afgaifesy ok Avmfasa Y e ) T F3@ FIE 797 390 /R SR
oy e 3R Tt e g 2w § =e @

qEeE, A8 vd g gl ot w7 W ol Tt & SR H 199§ A9 w_w § st
¥ Teerare @ ufae & 4% €@ du v i A ver -faard ofves sve 3 g #
JoEaE %1 3% w09 § @ ¥ ) Toueas B Ige wREend 1 Ad srer |
THaAaTE ¥ Yo g ot frt st a7 wey swme wafa AR & it
FEAVY T TEHT 3R IS WY-Trg TR gT, Tl § giSH S ¥ 1 o
TIA- -G HT 19 AT T S T TGR FE BRI B @Y, AW
N [ A A g, R Far = § 5 Fei 1 99en A TR IwW-d H
T, 9% 1l 9 A R 27 SASIE G2, 99 & T 31 Tl § | SRnaane) arhd aei
W STEMEAIE 1 SV B THS-ITHE HT 1 FINY F T 1 591 39 W fE 9w
H BRI N A SHRT WWTEH % AT, TR WXeEl WA, SR 107 it R
T A3 ¥ 1A ST A THT WG AT H @ FW W© T R Fw@ @ A
At GUan & HR, W H I’ I A @ 8, fE-vfa-f7 waw 9@ w R, foweh
T F WY ooy F oft Fwr § 5 TP IO TR 2@ H TF WEHA, TF A
YIS AR T & W5l 1 AT W1 A 98 R S W e g
ot gt A Q sE € 7 o, Ser-ae 99 9 ) 925F, ITR! S JenT ) 5
gwdl 8, g g @ Sedurame &, stafq Great Equalitarian Cultural
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Revolution of China &1 a1 {3 aT&l & ¥, 578l Wii-t8-g71 & Jaet 71 fau g
2, St Rl =) e e T €, ST IR W H T W 9 AR am R ek
1 = €2 TRISY, 1967 9 X i agd e ¥ 1 Y@ w3 ovved gen T st wém A
T feooft A &, 5o e |ie ¥, 3w 321 2001 @ oo fean ®, S # e
T % 1967 | o sHS1 Hhard YIS % o 741 91| T g9 391 A T ag i
F1 W GIE TRIAER H 92 | S T 911 @il T ¥ 9 & fag
fifafsrm werieforen & fran oiR ueied =i Jecit s 3 Ko, ad Taaensea
fifefoma wenifine St e A ¥ 3k 32 wF @ dgr s fm an
Fea ¥ 7% " on the question of strategy”, Leninist 3t Maoist =11 %1 ¥,

"on the question of strategy, it opposed the path of peaceful transition
put forward by CPI & CPM and upheld the path of Protected People's
War".

W IR-9R %ed ¢ R 7 79 Siehfew fawen @ v 1@ freeter €, S5 )
e A WfeR frarenit ot ot 3t @ wad e Tau ¥ 9 9 €1 e mEm
HERH ...(ADUT)...

SHRI MATILAL SARKAR (Tripura): This is the difference between CPI (M)
and Naxals. -

SHRI S.8. AHLUWALIA: | know that. | know the difference between
CPI (M), CPland Congress. & a7 fa1 =18l yot1 €, <151 1967 % wes U witet s
o afyet STt &1 HHI-FET THEEEE @ T 91 AT 1972 § Tedease & |l 3
Zart R foaT g e an.. (smaum)...

SHRI MATILAL SARKAR: He is not correct ...(interruptions)...

SHRI S.S. AHLUWALIA: One minute. Let me complete the sentence.
1967 | THT 1972 T farat UIHT Ufyss Smel & wee 71, IWHT F41 HI0 417
I A% A & 7 feran, stush st 3 foran i v Sogw, fafag =g 3w’
...(ga)...

SHRIMATILAL SARKAR: Don't tell us untruth.
SHRI S.S. AHLUWALIA: ferees 2+, You are born only after 1964.
St Fsen UiS: o vEe A1 § T &
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SHRI S.S. AHLUWALIA: It is the most dangerous pact in the sense
‘g Yegwd, fafaa ¥ ag 2w, 70 # Toud, 72 # Fw' | 98 A g aet
= ol  foran gon AR S , wrae SaRt @ 96 AR W, 9% e e
T w0 & TR STt oty TRW 7 sft il ¥ deesegeste § wwgha fea o e
A R R IFTA TR e fF e~ E e e d e m ik iy,
TweHieE 3R diogsgesio 1 it e g 8, SUE! i SR weEl o W ¥ 1 9
TR FT 1 @I 174 ? Fifw 3R FEae WEegyFd St ) sieon @ g
T FHTE WICIYFA 97 Y 939 A ST 9 & At & g g gen €|
g @A faw Jure # T IRar & faers @ 78, sfes 98 @0 ® TRaadt &
faes 321 @ w1 ¥ 1 3w W mare A Aedardt e aE @ e St uss aga
e wig TS Bt Fiifen wga aul 9% werhn § 3t ol & W@ ¥ wawar F ag it
T T oY uow T @ ¥ vged fafedn § oft vz 4 & & @ fanfaR 3
F A ¥ SR el @ o @ ¥ | Wy A faw wa wew € 1% 1967 7 188 qe v,
1970-72 & e HIAW D TG TTHT S AHGHA1 T, A T Arhaal & T, J &R
FQ A 9, 9T 3@ H1 = € 17 Fewm € fF o1 Tere FaaaifEt w e =6
17 ferTe R 1 s fstt, 3 st o swemt fisfn =i v §2
3R fer & 9=l 1 TR o A WA # d ar gt et - 1962, 1971
3t 1975 T 11962 3R 1971 *} g @ fay a7 wer m f g iR wfswm
{ < e 9ot oY, 9% gafee ot ot ) faeg 1975 ® T B T 1
fered=a west o] foran 1 dfaum B 44F Seiam §, 511 <11 T 1 SR 98
&€, 1978 41 1979 & 4471 Weira" 39 U 41 741, 0 geie fewd—1 &1 o
faferam = T | w9 7% 9 frifes fom 7 @ o a% i ifya =&t &
Tl | 9ig g =1 o 3fae fF 1971 3 7w A 9w e, faast am o
* I 3N g Fasrifd T 1 g / wiga 9 & W fasrifdl TR+ ea
e g e, # ot arqd o vide S dedt i gerrerl farlifid T’ @ e
HIG § T TS TN G911 4 T } o $eeiet Faaaifd T & forg wrawm @
T o1, I TEe ferh g i Sfear w61 9 0 | 919 81 $UR, 1990 & <9 H 31K
¢, v19 9IS e U Al O Al A #i ol ond 1 se deu R F1 R daga
i =T ferat 7 1 3 A SuET YEa U Hi T off R U S, U BT,
gohare fasdl & aR & var & €, foh g van s € S wyweEt v o @ ge
& | 9gd R SR S 99 ® IR # gar 96 | TR, R 9wy, e s,
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3.00em

FEH JEEd, T ey, Dty o fefiat @ Jeaa s and
T e, WY 39 Sl ey 9, § 319 7 939 # T8 W@ Y, A 9% '98A |
Y W T e T | T FR-FW & W e Tl W9 FW @ 1 ghgm § fw
WIS AI80 U w1 e # forg Some & sr d foran o o1, 3R S6 A9q & SR
T qf d9ar =t IR SR HHARE 1 R, R o S @ e 7 o 9 fa
IS B, TN Wi e g I R st i @ @ w ¥ 130 IR
2000 # Y et fasrifE %1 uw e o, et taem ea fad oft ong, fog
&0 aft vt Y R gu 1 11/9 % Frie H1 S TS o @, su wvE w1 i |
R fava & foe ww MreeE s f T ¥ ) HifE et A aw AW E, ™
feoet 1 @ AR P & ®9 # 3w, idwd« g, WEae B, i
B, =g 3 st | 3w disaster, man-made B, St SdeRaTE} seA1 Bt
34 disaster w1 #¥w1 %11 & fag, g HWAe@ § A disaster management
committee S+t =feg, N = / T it T SO fegdar @ aw ¥

TEg, I NCC & far s e M M+ & ..

&t Iyavafa: sEeareran sit, # A9t sar 9w € foh srast wdl @ feg
o wa it an, s g @ g &, onft stoe) wid 1 W A 3 3R ge SN
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SHRIASHWANI KUMAR (Punjab): Thank you, Mr. Deputy Chairman,
Sir, for affording me this opportunity to participate in a debate of vital
importance. Sir, a debate on national security must truly be a natiponal
debate, not subordinated to any partisan agenda or to any political agenda.
In fact, the raison de'tre of State and the foremost obligation of governance
are to secure the security of its citizens and the territoriat inviolability of its
borders. Eventually, it is this measure that determines the legitimacy of
the exercise of State Power and our quest for political power and right to
govern. | also believe, Sir, that the matter of security is the foremost
legitimate concern of each and every citizen of this country who amongst
themselves are the ultimate sovereigns to which democratic power ought
to be accountable . Itis in this broad frame of reference that with your leave

| seek to make my submissions. Sir, before | proceed to deal with the
specifics, it is necessary to draw the contours of the debate. Sir, internal

259



RAJYA SABHA [15 December, 2004]

security of any country today in a globalised world cannot be divorced
from the external security environment. Sir, | have it on the authority of
Jane's Intelligence Review, the foremost Intelligence and Defence Journal,
on the authority of the US State Department's Report of 2002, that from
Bali to Grozny to Mambosa, that is, all throughout the world nation-States
are under pressure from terrorist activities. It is a reality, we cannot shirk.
Itis a reality, we cannot escape, and we see its overhang on our internal
security environment; we see its overhang on the regional security
environment. We are almost certainly on the receiving end of Pakistan- -
sponsored ISl's cross-border terrorist activity. Closer home, we cannot
ignore Maoist violence in Nepal; infiltration from Bangladesh into our country
which has certainly altered demographic profile which has led to alienation
in certain parts of our country. We cannot but be concerned with the
internal Islamic fundamentalism in Bangladesh and its inevitable
reverberations in our own country. But what concerns me most, Sir, -- and
this is clear in our own Annual Report of the Home Ministry -- is that the
extremist violence in parts of our own country is something that grew over
the last few years. This Government, in a sense, inherited a very difficult
security situation. In the North-East, we have trouble spots. In Assam,
Meghalaya, and Manipur, we have serious problems. In Karnataka and
Tamil nadu, when we talk of the compact revolutionary zones, we see the
Naxalities insurgency and the extremist insurgency spreading from
Telengana to Bihar, and likewise we have problems in eastern Uttar Pradesh
and all of these activities, cumulatively and individually, ought to be a
matter of concern, and indeed they are, That is why, Sir, we have this
debate on a grave issue in the highest fourm of our democracy. Sir, this
Govegrnment is called upon to answer for what it has done or what it seeks
to do to address this problem. | will presently come to the initiatives which
this Government has taken and | am sure that a lot more needs to be done
and will be done in the months ahead. But, Sir, the primary question, that
we need to ask ourselves, is what are the root causes of the escalation of
internal discontent that has led to the increase in the dissatisfaction, in
disaffection and, therefore, violence. Sir, one does not have to be a
philosopher; one does not have to be a political thinker tg realise that
somewhere, perceptions of injustice lead to discontent of a nature that, in
turn, breeds violence and incites people to take to arms. And, that, Sir, is
the root cause of our internal security problem. As was stated by the
distinguished speaker who preceded me, our soldiers on our borders are
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competent, equipped and committed to repel any aggression from across
the border. But, once, it comes to dealing with an internal security problem,
itis a matter that does not admit of one aspect or facet; it is the totality of
the situation that needs to be addressed, and, therefore, delicately handied
and it is for this reason, Sir, that the hon. Prime Minister, on assuming
office, said that our approach would be humane, our approach would one
of firmness tempered with compassion, our approach would be one which
would seek an inciusive society, that would reach out to those who are
dissatisfied in an attempt to bring them back into the national mainstream.
It was this approach, in the Rajiv Gandhi years, that led to Assam and
Punjab Accords, and it is this approach that enables this Government to
deal with Manipur, to deal with ULFA in Assam and to deal with the situation
in Meghalaya and elsewhere. | wouid like to commend the hon. Home
Minister and the Prime Minister for their initiatives in making the first trips
to the troubled spots in Jammu and Kashmir, to Manipur and to the North-
East. And, what did the hon. Prime Minister do when he went to J&K? He
met with all and sundry; he met with all the groups that he thought would
benefit the cause of Jammu and Kashmir. He announced a package of
Rs. 24,000 crores over four years only with a view to say that the Indian
State, while fully equipped to deal with a firm hand with those who challenge
its sovereignty, will also try the peace process and negotiate itself, and
that is why, we have now extended the opportunity of a dialogue to the
Nagas. So, itis an all-encompassing approach that we have adopted, we
need to adopt, and that, Sir, in my view, is the only way to deal with this
problem. Sir, a few factors which, | thought, | need to mention very briefly
in a minute. Sir, when | talked of the situation that leads to internal
dissatisfaction, it is the sum total of the aberrations that have crept into
our body politic, the aberrations that seek to erode the core values of our
body politic. Sir, Gujarat was indeed a frontal assault on the secular soul
of this country. In fact, the communal alienation, the polarisation on
communal lines did threaten the internal solidarity of this nation, and, Sir,
a house divided against itself, can never stand. | am not apportioning
blame for whatever reason it happened; it happened. The people of India
have given their verdict. They have spoken up. But, now we have to geton;
we have to ensure that these aberrations are nipped in the bud and not
repeated iest our unity, our integrity, our solidarity, our strength and our
democracy, and our future itself, come under siege once again. Sir, the
political interference in law enforcement, ...(Time-bell)... the question of
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electoral reforms to rid the body politic of the unholy nexus between the
political establishments and criminals, and, the issue of benign laws; all
these are very much a part of the agenda, and, ought to be a part of the
agenda to comprehensively address the internal security problem.

Sir, when we talk of security, we talk of food security, we talk of
unemployment, we talk of energy security, and, we talk of external security
and internal humanisation of society. No debate on internal security, | dare
state, can ever be complete, can ever be purposive, can ever be meaningful,
and, can ever be useful if it were to be confined to aspect 'a' or aspect 'b'.
Therefore, the totality of the circumstances has to be addressed, and, in
that light the approach that | briefly described in the opening is, in my view,
the right approach.

| do want to make a few points with respect to what Mr. Arun Shourie
stated in his intervention. He made three points. In reference to the
amendment of POTA, he said, 'Don't ferment a permissive environment'.
Perhaps many of my colieagues and friends don't know that my Ph.D. has
been in the legal control of the international terrorism. | have a little
theoretical knowledge of security issues, and, | come from the State of
Punjab where we experimented with TADA. Sir, if today, we are rid of
terrorism in Punjab, it is not because of TADA, and if today, we have failed
to eliminate terrorism in other parts of the country, it is not because of
OTA being there on the Statute book. Everyone knows that oppressive
laws ferment dissatisfaction, they breed violence, they compel people to
resort to extra-constitutional and extra-legal means because of the
perception that the existing legal frame of reference is inherently oppressive,
and, is incapable of delivering justice. Therefore, my answer to my
esteemed friend, Mr. Arun Shourie would be that the elimination of
oppressive laws is a step forward in securing our internal security
environment, in getting rid of terrorism.

The second point that he mentioned is: please talk, and, by ali means,
talk to everybody, but don't be befooled into believing what is said to you
across the table. | completely agree, Sir. | completely agree. It is nobody's
case that while you negotiate your case with those who challenge your
authority, with those who threaten your sovereignty, you should lower your
vigil. Sir, this Government has never lowered its vigil, and, that is borne out
by the fact of our defence preparedness, that is borne out by the fact that
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our intelligence agencies are doing a much better job, and, Sir, the figures
that | have...(Interruptions)... .

MR. DEPUTY CHAIRMAN: Mr. Ashwani Kumar, you have to conclude
now. - .

SHRI ASHWANI KUMAR: Sir, | will take only two minutes. Sir, the
figures that | have with respect to Jammu and Kashmir amply prove my
point.

Sir, in 2003, the number of infiltrations in Jammu and Kashmir was 120,
and, in 2004 the number of infiitration came down to 100. in 2003, the
number of infiltration bids foiled was 47, and, in 2004, this was 38. In 2003,
the number of extremists killed in bids foiled was 162, and, in 2004, it was
84.

Likewise, Sir, in North-East another trouble spot, in 2003, the number
of incidents was 1124, and in 2004, it was 905. Sir, in 2003, the number of
extremists killed was 409, and, in 2004, it was 313. All of this goes to
show that the initiatives taken by this Government in the short period of
six months has delivered the desired results. Sir, | would conclude by
saying that while the Union of India, the Central Government, is at ail
times prepared to assist the State Governments, in whatever manner
required, to counter terrorism and in aid of the internal security of the
States, the principal responsibility remains with the States, and | do not
say to shirk responsibility for the Central Government. | say so because
that is the only position consistent with the federal structure that we have
given to us, consistent with the list of responsibilities that the three lists
enumerate, and in order to ensure that there is no encroachment on the
legitimate spheres of the State and in order to ensure that the federal
polity remains sacrosanct. Therefore, Sir, in submission, | would only like
to say that in the short period of six months, this Government has indeed
taken the intiatives as expected of it, required of it and | have no doubt
that, in his reply, the distinguished Home Minister will further satisfy the
House that all, that is required to protect the internal security of this country,
will indeed be done. Thank you.

SHRI SHANKAR ROY CHOWDHURY (West Bengal). Mr. Deputy
Chairman, Sir, internal security, as we all, | am sure, understand, is really
an ongoing process. So, whatever we are facing today is nothing unique,
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nothing new. Other Governments have faced other problems in their own
time. In today's environment, | think, this Government, which is in office
today, has got some bright spots. for example, as a result of prolong
negotiations with the Nagas, today, we find, when Mr. Muviah and
Mr. Issac Swu deplaned at Dimapur, they made a clear declaration to the.
people waiting to met them, "we have got to be realistic in finding a solution
for Nagaland". This has not happened in the last two months or the last
one year. It has happened over fifty years. So, today, | think, there are
bright spots, and there are dark spots aiso. We have the High Court of a
State condemning its own Government that the law and order situation is
totally out of control, the High Court of a State telling its own Government
to carry out raids inside the prisons without associating the local police
force. So, | do not think we need to be unnecessarily pessimistic about
the overall State of internal security, nor indeed, Sir, must we be too
optimistic about it. 1t is an ongoing process. In passage of time, it will be
sorted out. And, if past events are any guide, there will be no problem. But
that is a part of the game, a part of the governance, and it will carry on. The
dividing line between internal security and law and order is extremely thin.
Internal security, very often, is an intensification of a law and order problem.
A person who calis himself a militant is also a bank robber; a drug smuggler
sometimes obtains cover for his activities declaring himself to be a part of
a militant movement. In any case, raising resources by any militant
movement involves an extensive element of, what we call, criminal activity.
So, the dividing line, there is a lot of interaction between internal security,.
between law and order, between organised crime, and all of these trace
their links to a delayed and, | would say, disintegrating process of
dispensation of justice. Today, therefore, | emphasise the point made by
the distinguished speaker in front of me. | think, we have got to focus, the
Minister of Home Affairs has got to focus, on the role of the States in
combating internal security because the primary responsibility for law and
order, which contributes to increasing or decreasing internal security, is
that of the State. Here, | am afraid, the records of various States in mutual
cooperation, in mutual coordination, have been extremely variable. | do
not think it has been a good record. It has refiected, from time to time, on
the state of Centre-State relationships depending upon the Government
that have been in power in the States and at the Centre. | would like to say
that.during the previous dispensation, when the previous Government was
atthe centre, almost the inter-personal relationship between dignitaries in
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the States and the dignitaries at the Centre were not good. It was reflected
on the various meetings. When the then hon. Home Minister called fora
meeting of the Chief Ministers of all the States to discuss the internal
security situation, it was not nice to see that a large number of Chief
Ministers absented themselves, not even sent any representatives. It may
be politics, but it is not good for the country.

Today, | think, one issue on which the Central Government, through the
Hon. Home Minister, has to focus very hard is to work along side the
States. Within the States too, their performances, whether it is law and
order in those States which are afflicted with internal security problems, or
others have been variable. | do not think any State can claim to have
successfully combated the law and order problem, or the internal security
situation. The Central Government is duty-bound, and has been doing it
indeed, to aid the State Governments to control the law and order probiem,
to assist them. But | am afraid, most of the States, with only a few
exceptions, have not made good use of assistance provided to them by.
the Centre, whether the earlier Central Govemment or even this Government.
The major issue, therefore, flowing from this is, | think, we must discuss
and understand that until the State Police become capable of fighting
crime as well as terrorism and militancy on their own, internal security
situation will not be a matter of satisfaction. There has been a great deal of
emphasis laid on the upgradation of State Police. Sufficient resources
have been allotted to them. But as we understand from figures provided to
us, several States, including some which are affected by militancy, have
either not spent the amount allotted to them, or have not utilised it for
various reasons, and have returned these resources unspent. With such
an approach, | do not think, the Government of india can ever hope to
contain the internal security situation in this country. '

I think, we have a peculiarly short-sighted approach to what we call 'the
modernisation and upgradation' of the State Police. Mere provision of
weapons, or supply of weapons, or communications equipment, or vehicles,
or accommodation will not do. What needs to be done, more urgerttly
perhaps than the supply of weapons, or equipment, or any other physical
resources, assets for the State Poiice, is the upgradation of their leadership.
| hope, | am not making a sweeping statement. But | do feel that the
leadership of the State Police is extremely poor. it is not only poor, but it is
extremely poor. And that is brought out from the performance of almost all
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State Police forces in confrontation with militants, in cqnfrdntation with
armed criminals.

So, | do believe that along with the supply of equipment, the Central
Government...(Interruptions)... Would you like to say something, Sir ?
...{Interruptions)...

DR. FAROOQABDULLAH (Jammu and Kashmir): Yes, | am on a point
of order. Sir, | had been the Chief Minister of one of the States affected by
militants. What the General is saying about militancy, | would like all to
remember that we are all politicians. It is not the Army that rules the
States; it is the politicians who rule the States. The General has no
experience of politically running a State. Therefore, when he is levelling
charges about State Governments and their functioning, | wiill remind him
of something which | didn't want to do, but | would tell him. | hope you will
not take it as amiss. Sir, in my Government, | wanted to have a Unified
Command, Unified Command was necessary because | wanted all the
agencies of intelligence to be put under one agency so that would be
functional and would be able to get information and the action to be taken.
Sir, the biggest block was the Army #self. When | asked for a Unified -
Command to be put with the Army General in command, the greatest
opposition came to me from the Defence Ministry itself. They did not
allow. They said, "No, you take a retired General who would head this
organisation”. And | felt that a retired General the minute he lets his office
down, he no longer is able to control the information, nor is he able to
guide the movements that have to take place. 1 would like to remind the
General that at that time, it was not the politicians who failed, it was not
the Union Government that failed, but it was, unfortunately, the decision
that the Army took, at that time, and refused to give a sitting General as
the command of the Unified Command. And | must say to this House and
the hon. Minister who has seen the unified Command, it has done as well
in Jammu and Kashmir that they had to then decide to do the same thing
inAssam. | would like to kindly request the General don't make a sweeping
statement about politicians are not being trained; politicians are well trained,;
they know what their job is. The tragedy of ours is that we are trying to
blame each other. That is not the way of functioning of this House. This
House is meeting today because it wants to find solutions as to how to
combat it, how does the General expect me to combat terrorism when
Pakistan continues to beat us, when Pakistan continues to send militants
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across the border? How do | fight it? It is not a question of only one thing.
| want this House to remember this thing. It is not only the political
Government that has failed; it is all of us who have failed in that.

SHRI SHANKAR ROY CHOWDHURY: May | refer to
your...(Interruptions)... 39t =I1d & &N, Hon. Farooq Abdullah is absolutely
right. He is absolutely right. But 1 would also like him to remember regarding
the Unified Headquarters in Kashmir, when he was elected back as the
Chief Minister, there was some dialogue and it is we who insisted -- | am
sorry, not we, but Army. There were Unified Headquarters to ensure that
all agencies wosked properly, should be headed by the Chief Ministers of
the State, in which, the Formation Commander and others like Director-
Generals, Inspector-Generals and all that. As a matter of fact, if the hon.
former Chief Minister would remember, it was the Army that advised that
there should be two Unified Headquarters -- one based in Srinagar and
one based in Jammu -- because it was realised that it would spread outside
the valley. So, | atcept what he is saying is absolutely correct. But then it
was the advice of the Defence Forces. | did not say the politicians were
badly failed, | said the police. And the tide is turning in Jammu and Kashmir,
the tide turned in Punjab because the police could now start taking charge
of the situation. When that stage comes to other States, you will be able
to solve your internal security problems. That is exactly what | am saying.
Until that stage comes, it will not be solved. So, what | was saying was
that the police leadership has to be improved, not merely by a provision of
equipment, but by upgrading their leadership. The crux of the issue— | am
sorry to repeat this point—is that why is the Army more successful than
the other forces? It is a very basic question. It is the leadership, and until
the State police forces, the paramilitary forces, the Central police
organisations improve their leadership, we shall always be handicapped in
the fight against internal security. So, | would request the hon. Home
Minister to please give a thrust, through the State Governments, on improving
the frontline upfront leadership of the State police forces. | will certainly
say this much inspite of what the hon. former Chief Minister of Jammu and
Kashmir has stated that the police forces are highly politicised in the
States. | do not know what the answer for this is. Until that is done, they
shall continue to do be so. | would also like to comment on a few issues.
What has happened to the Central Reserve Police Force becoming the
primary internal security force in the country? The programme is there. A
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beginning was made. Then it-had to be withdrawn because, for some
reasons, they were not yet fully trained for the task. It is on this, and they
will never be up to the mark, until the leadership is improved. | would like,
through you, Sir, to request the hon. Home Minister to please see that the
CRPF is upgraded, both in equipment as well as in leadership, to assume
the responsibilities of combating internal security, in some cases, of
combating organised crimes, which in many States have almost assumed
the status of internal security. Through you, Sir, | would like to request the
hon. Home Minister to see to it that the Border Security Force is put back
on the borders, with particular reference to the eastern border with
Bangladesh. This objective, which was stated a number éf times, has not
yet been achieved. We, who live in the eastern States, note to our dismay,
that the border security forces' are brought in; thereafter, when there is
some kind of emergency somewhere or elections are there or the CRPF
has to be reinforced, they are pulled out again. Please do not treat the
eastern border as a priority two threat. It has as much a priority as the
western border. Please put the BSF back. | would like to suggest to the
hon. Home Minister that we do need a 'Federal Police Force', and my
State is a particular victim to that, because, we find criminal gangs, plain
criminals, they are not very, very sophisticated, they are plain criminal
gangs, who come from other States— | am talking of my own State, the
State of West Bengal,— they commit most outrageous crimes over there
and disappear back into their home State. Today, under the present
procedure, a police party from the police station, where the crime has
occurred in one State, is sent to the State from where the criminal comes
from, and | think, a large number of cases are nullified because they cannot
doit. Again, without attempting to draw comparisons with other countries,
anywhere in other countries, and at least, in one country, where, if a criminal
, flees across the State line, it becomes a Federal crime. | think, we have to
look at it, and | fully agree that the law and order is a State subject. But
given a peculiar circumstance, we will have to look into how best to create
a Federal Police Force, which can operate across the State boundaries.
Within the States, the police forces find it difficult to operate across the
thana boundaries, and you will have to try and find out some way where
the police forces can operate interruptedly across the State boundaries. A
federal police force, to me, is the answer. Can you possibly consider
combining the investigative powers of the CBi with the manpower of the
CRPF for creating such a force? | do not know; | am just speaking of
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things off the cuff, but| think a federal police force and a federal investigating
agency is a necessity. How we go about it keeping our Constitution in
mind is something that the Government will have to devise.

Sir, | would like to say a few words about the Naxalite movement. The
Naxalite movement, | think, by common consent, is the main threat which
is menacing the State today. In some senses, without appearing to trivialise
the other problems, it is more dangerous than the situation in Kashmir or
the situation in the North-East because, geographically, Kashmir is in the
north-west corner of the country. As indicated, the State is in the extreme
North-East. The heart of the country carries on moving in spite of these
two areas. Your Bombay Stock Exchange reaches the top limits in spite
of Kashmir, in spite of the North-East.

[THE VICE-CHAIRMAN, (SHRIMATI SARLA MAHESHWARYI) in the
Chair]

But if God help us, if the Naxalite movement ever catches on, it will split
the country in half. You won't be able to go from Delhi to Calcutta or from
Bombay to Madras if this movement ever catches on. So, | do think that a
lot more urgency, a lot more coordination and a lot more effort and attention
must be devoted, from now onwards, on containing the Naxalite movement.
I do not see any evidence of that at present. | see each State making
individual efforts on its own pattern. These are scattered; these are
inadequate, and unless the Central Government manages to get the States
act in coordination, | am afraid, Sir, given a few more years, the country
will have to pay a very, very heavy price.

Again, Madam Vice-Chairperson, through you, | would like to reiterate
that the Naxalite movement would not go away unless its root causes are
examined and addressed. One of the root causes of the Naxalite movement
is continuous neglect, for the last 55 years, of the tribal regions of this
country. They are almost exclusively focussed in areas where there are
tribals. There must be some reason for that. It is because the successive-
Governments and the successive States have treated our tribal population
as second-class or third-class citizens. This will not do. While elections
will continue to be fought on various reasons, the development will/shall
continue to be an election issue. But | do feel that unless this Government
or the previous Governments fail to deliver on development for the tribal
regions, we will face this catastrophe again. So, | would repeat a suggestion,
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which | have been trying to make wherever | have been able to put it
across, please do seriously consider converting of these tribal areas into
special development zones into which Central/State resources must be
funnelled, and some kind of a modus operandi must be worked out where
these development efforts are monitored from at frequent intervals so that
those particular trouble spots can be brought up and, hopefully, the root
causes like the sense of injustice of Naxalite troubles, which these regions
are suffering under, can be dealt with, | am, by no means, suggesting that
a purely law and order approach should be taken towards the Naxalite
problem. But it has to be both.

One cannot be at the cost of the other. So, | do think that unless we
focus our attention on this, unless the Centre and the State Governments
work together, the internal security situation of the country can't be improved.
Thank you.
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DR. P.C. ALEXANDER (MAHARASHTRA): Madam Vice-Chairman, |
would like to begin with a few observations about our general attitude to
internal security. As a nation, we have been attaching comparatively less
importance to problems relevant to internal security than {o external
security. Somehow or the other, a philosophy seems to have developed
among our people that once we have shaken off the foreign yoke and
asserted our right to be our own masters in our own houses, sovereignty
will automatically be preserved, security will automatically be part of the
element of sovereignty; and, therefore, we are treating internal security as
if it is oniy a law and order problem. Confusing law and order with internal
security has been the greatest weakness in our approach to internal
security problems. That is my first point.
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We are forgetting the lesson of post-World War-Il history. If we analyse
what has happend to various nations in the post-world War period, we
should really be much more concerned on the problem of internal security
than what we are today.

What happened to the Soviet Union? What happened to Yugoslavia?
What has happenad to the numerous States in African continent? States
have disappeared. States have got disintegrated, States have failed, new
States have emerged and the reason has not been an attack from outside,
in most of these cases, in 90 per cent of the cases, where States have
failed or fallen or got disintegrated, the real reason has been failure to
maintain internal security. That lesson we have not yet understood
properly. The second point | want io raise about internal security follows
from the first. At the Central level, we think it is only the responsibility of
the Home Ministry. At the State level, they think it is the responsibility
only of the Home Department. Internal security, Madam, Vice-Chairperson,
is not merely a matter for the Home Ministry or the Home Minister. The
Education Ministry for example, in my opinion, has an equal reponsibility
to ensure internal security because it is only by educating the youth of the
country, the young children of the country, on the spirit of true patriotism,
on the paramount need of love of cne's own country, on the importance of
national integration, that we can maintain security. If we know the history
of the united States in the early stages of its formation and how will they
used schools and syllabi to promote national integration and to build up
one nation out of a multitude of the nationals of the world who had chosen
to be emigrants to that country, we can learn a lesson from that. But we
do not consider education as a tool for national integration or and for
maintaining internal security. | do not agree with the comments made
either by General Shankar Roy Choudhry or by Shri Ashwani Kumar that
this is a matter for the State Governments and therefore we should interfere
" with the least. | will come to that when | deal with Naxalite problem which
is. the main subject of my talk today. | am not going to discuss other
issues, in the North-East, the religion-based separatist movement in
Kashmir or the, narcotism-inspired terrorism in some parts of our country.
But | want to bring to the attention of the hon. Home Minister and the
Members of the House to my firm conviction that our security is in serious
danger because of rise of Naxal movement in the last four-five years. It has
been there for the last forty-five years. | know that. But in the last four-five
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years, it has really developed into a danger point and if we fail to take note
of the danger that we see in the Naxalite movement, | am afraid the
consequences would be fatal. | use that word 'fatal' with all sense of
responsibility to our future as an integrated nation. Till now, we were mainly
concerned about Naxalite movements in Andhra Pradesh; in Bihar; after
the separation of Jharkhand, in Jharkhand. But very soon in the last few
years particularly, the Naxalite movement has spread its tentacles from
Andhra Pradesh, Bihar and Jharkhand to Madhya Pradesh, Uttar Pradesh,
Maharastra, West Bengal, Orissa and Chhattisgarh. Nine States are now
in the grip of Naxalite movement in our country and there is every trend
that | see today of the movement spreading towards Kerala, Tamil Nadu,
Karnataka and Uttaranchal. Thirteen States are in serious danger of the
Naxal movement, overpowering their States strength and becoming a real
danger to existence as an integrated country. 157 out of 593 districts in
our country have already been affected in some form or the other. Madam,
Vice-Chairperson, | find three recent developments as extremely dangerous.
Please don't think that | am exaggerating. | am old enough to be careful
about my words and about the language ! use to express my sentiments.
But with full sense of responsibility | would like to remind the hon. Minister
and the hon. Members of the House that we have to take serious note of
these three developments.

The first has been the merger of CPI (ML)-PWG.and MCC (1} in
September, 2004. After the merger of these two groups, the newly found
Maoist party has control over 92 per cent of all naxal activities all over the
sub-continent of India. That is a very dangerous development we can now
say that one party is in full control of the entire naxaiite movement in this
country.

The second development, has been the sudden triumph or success of
the Maoist movement of Nepal in that country. | have already, through a
supplementary question in the other day mentioned this fact. But, we
have to understand the repercussions of what is happening in qur
neighbouring State and on our own country, because we cannot wish away
our neighbour and by-indulging in the niceties of international relationship,
we should not igore what is of vital concern to our own country. And,
therefore, | wish to do a little plain- speaking about the developments in
Nepal.
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[MR. CHAIRMAN in the Chair]

Sir, 68 districts out of 75 in Nepal today are in the grip of the naxalites.
The real factis, as has been mentioned in articles-after-articles; by some
european Journals the police have withdrawn from rural areas and are
concentrating only in the urban areas. in a general way, one can say, the
Maoists, today, rule the rural countryside of Nepal, and the Government of
that country has control only over thg capital city and the urban areas.
Where does the danger come out of this? Because, Uttar Pradesh, Bihar,
Jharkhand and many other States in our country, have to take serious
note of what happens in Nepal. We just cannot say that there is a
geographical boundary between one nation and another. What has
happened during the last five years in Nepal will have very serious
repercussions on our country if we do not give weight to that. Particulary |
mention this danger particularly because some of the districts bordering
Nepal are really vulnerable to law and order collapse. According to the
intelligence reports gathered by sources even from outside our country,
the Naxalite Movement in Nepal is slowly moving towards the borders of
India. Having achieved what they wanted in Nepal's rural areas, now, they
are now turning their attention towards our own boundaries. That is how
the concept of revolutionary zone, starting from Nepal, Bihar, covering
Jharkhand, certain areas of Dandakaranya, going right down to Andhra
Pradesh to other southern States. It is the grand design of the party. Let
us not forget this. Full intelligence must e available on what | am talking
with our intelligence department and RAW. There has always been a very
close interaction between the Naxalite parties in india and the naxal parties
in Nepal, not merely on ideological terms or for training of peopie, but
even in exchange of weapons. Now, that there is one united naxal party
here, the danger is greater. The third point that | wish to make is with
regard to the State of Bihar. | hope my friends from Bihar will not
misunderstand me. | have great respect for the people of Bihar. In my
younger days the best civil servants of the country came from Bihar. And,
we considered them as role models. But today, unfortunately, | am
compelled to say that that State which is to take the heaviest load or
pressure from across the border is not so dependable a barrier for India,
as it should have been or as it should be. Therefore, the State Government
of Bihar has to be considerably strengthened in order to fight the menance
of Maoism from Nepal.

Sir, | was not at all happy with some parts of the report that the
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Ministry of Home Affairs has circulated this morning. | feel particularly
unhappy at one paragraph, referring to the peace, tatks in Andhra Pradesh.
And, | hope, the Home Minister will understand my sentiments when |
say it. Referring to the peace talks in Andhra Pradesh, the report of the
Home Ministry says, as the conclusion of the meeting of Chief Ministers
held in Andhra Pradesh, "lf, in its assessment, a State finds the conditions
condugive, it may hold peace talks with the Naxal groups in any manner it
decides to do so." The State Government can hold peace talks if it decides
it is necessary. it can do so in any manner as it thinks to do so! And,
then, it says "The purpose of the talks should be to strengthen peace,
tranquillity and reduce reliance of Naxal groups on armed struggle.” | am
really nervous. | hope it is a bad drafting that has excelled in this piece of
reporting. How can you say that the Home Ministry is willing to give this
freedom to have talks with the naxalities at the time of its choice, at the
manner of its liking? How can you say? Secondly, how can you say in the
next sentence, as a sort of explanation, that the purpose of the talks
should be to reduce the reliance of Naxal groups on armed struggle? Are
we here only to reduce that? Or, are we here, in the Home Ministry, or, in
this great Parliament to totally eliminate their dependence on armed
struggle? Do you cendone armed struggle by the Naxalities, whatever
may be their ideological pretensions? | say, Can the Government, under
any circumstances, say, in a report like this, that our objective is to reduce
their dependence? That means they can still have arms. | am sure this is
a mistake.

SHRI SHIVRAJ V. PATIL: Will you please yield for a moment? Let us
understand that this is a gradual process. You are saying that the reliance
on the armed struggle by the Naxalites should be ended.

DR. P.C. ALEXANDER: That should be your objective, not reducing the
reliance.

SHRI SHIVRAJ V. PATIL: That is the objective. 'Reducing’ means you
ate going gradually. You are talking to them, And, in the first talk you
want to see that it is ended. (Interruptions)

DR. P.C. ALEXANDER: 8Sir, | Cannot forget my past. As an old
administrator, | would like to advise my young colleagues in the Home
Ministry that when you draft, you should put the objective in clear and
unambiguous terms; and, don't use words like, "We are going gradually."
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They will gradually kill us all. Nobody will be left to talk to them (Interruptions)
You may reply to me later. (Interruptions)

SHRI SHIVRAJ V. PATIL: No; no, please. This is a very important point.
You are concentrating on your point of view. We are hearing very carefully
‘every word that you are saying. And, we are going to act on your advice.
You just rely upon that. But let us not interpret the things in such a
manner that gives a wrong impression in the country.

DR. P.C. ALEXANDER: No, | will come to that point also. If you allow
a State Government ... (Interruptions).. | am now speaking here on the
last point of my speech, and you have led me to speak on it now. If you
allow the State Government of Andhra pradesh to decide to whom to talk,
how to talk, what to talk, when to talk, in any manner as if it is entirely a
State subject, | would like to enter very strong reservations on that.
You, as the Home Minister, are responsible for the internal security of the
entire nation of one billion and 20 million people. And we cannot [eave
internal security as a matter for the Government of Andhra Pradesh to
tackle. What is happening in Andhra Pradesh is affecting all of us. It will
affect the people in the whole country. And it is in our interest, the
interest of the whole country that you should have a decisive voice asto
when, what, how they should talk. You, as the home Minister, should not
abdicate; this responsibility and to ... (/nterruptions)....

SHRI SHIVRAJ V. PATIL: Then, what did we go there for, if we had not
to discuss with the Home Ministry? ...(Interruptions)...

DR. P.C. ALEXANDER: 1 thought you went there to ensure ...
(Interruptions) But, probably, it is ...(Interruptions)...

SHRI SHIVRAJ V. PATIL: We did hold the meeting. We were discussing
it. And it is not necessary that all ;that we had discussed in that meeting
should be disclosed here. ...(Interruptions)...

DR. P.C. ALEXANDER: Unfortunately, when you went there, | don't
know what happened between you and the three Chief Ministers of four
Chief ministers out of nine who attended that, except from what you have
reported in your official statement. | am reading out ycur report. That is
why | say ...(Interruptions)... | give you the benefit. ...(Interruptions)...
It may be poor drafting. ...{Interruptions)...
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SHRI SHIVRAJ V. PATIL: | will give the reply when | speak.
...{Interruptions)...

DR. P.C. ALEXANDER: The objective should be clear. If you say that
slowly we will reach that obejctive, certainly, it-is welcome. | would
earnestly plead with you that you should take charge of the issue of
internal security and continue to be in full charge and not leave it entirely
.... (Interruptions)...

MR. CHAIRMAN: Let him finish. ... (Interruptions)..

DR. P.C. ALEXANDER: ...to one Government because the simple
philosophy is this. If Naxalite movement fails... ... (Interruptions)... Its
failure in Andhra Pradesh would mean success of the whole Country and
the Home Ministry here. its success in Andhra Pradesh would be having
the reverse effect for the whole country. | am not finding fault with you, Mr.
Home Minister. | have great respect for you and regard for the high standards
of intelligence which you have as a leader. | have great respect for the civil
servants working with you. Maybe, it is a drafting blunder. But it sends a
wrong message. People will get the impression that you are willing to
talk. ! will just add one dimension to it.

| now talk as a representative from Maharashtra. The naxals in Two of
the districts in Maharashtra, Gadchiroli and Gondia, are just following
what their political; masters in the Naxalite movement tell them to do from
across the border. They have no local leaders; they just carry out
instructions. When the Naxalites are sitting round the table with the Cheif
Minister and the senior officers of the Government, in Hyderabad; they are
shooting out pecple in Gondia and in Gadchiroli. They are the same people;
udner the same leadership. Therefore, it is not entirely peace talk in
Andhra Pradesh. It is not entirely a matter for Andhra Pradesh. It is very
much a matter for its neighbouring States and for the whole country. If |
have created an impression that | am finding fault with you, Mr. Home
Minister, you will be ...(Interruptions)...

SHRI SHIVRAJ V. PATIL: | am very happy that you are raising it. ...
(Interruptions)...

DR. P.C. ALEXANDER: | am speaking out because | strongly feel that
unless we not only speak out, but also act strongly and convey the

Mo
[02]
[#]



RAJYA SABHA [15 December, 2004]

message to the Naxalites that "l am going to be in charge of this movement
to suppress you activities in this country, | will maintain the integrity and
oneness of our nation with all my might," we may end up in a disaster.
Thank you very much, Sir.

MR. CHAIRMAN: Mr. Sanjay Nirupam.

THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH): Mr.
Chairman, Sir, | wantto say a word. ... (Interruptions) ... My distinguished
colieague ... (Interruptions)...

SHRI! BIMAL JALAN (Nominated): Mr. Chairman, Sir, can | seek a
clarificaiton from Dr. P.C. Alexander? ... (Interruptions) ... | am thankful for
his very powerful speech with which all of us ...(Interruptions)... across
the House, across the different divisions would agree. ... (Interruptions)...
Sir, internal security is a most important matter. Sir, my clarification is ...
(Interruptions)...

AN HON. MEMBER: No. ... (Interruptions)...

st de Freaw: W, e T, W A @ S Ry L. (HeuE) S s 9l
a@h, avrafa st e 3, @ S e L. (HEaE) @ 9 @ )
... (HAEH)

St Har STt (TS ) : e AL (Saaar)

st avrafa: TiteR o T SARivA S Hs  R1?7 ....(SHau) 3w sifeg)
oo (BHAYGF)

THE MINISTER OF HOME AFFAIRS

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): May |
plead on behalf of the hon. member, if you yield for a minute, Sir? Sir, | am
indeed very very happy and grateful to the Members, especially, the senior
Members. They have made excellent points and we are going to remember
everything they have said. But, atthe same time, if there is some exchange
of views by seeking some clarfications, it should be encouraged rather

than discouraged and the rule provides that a Member can seek explanation
from another Member also ... (Interruptions)...

SHRI SANJAY NIRUPAM: There is no such rule... (Interrdptions)..
#t dety srreifean: W e s fEa g (ZauR)
5t aTafa: et Sfse-Sfsy, ol { was W FEm ) .. (FaEr) A9 S
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